237 Pupe:. Lad

ruary, 1875, together with an ex-
planatory memorandum

[Placed 1n Library. See No, LT-
8876/75]

(5) A copy eath of the following
Notifications (Hind: and Enghish ver-
siong) issued under the Central Ex-
cise Rules, 1944:

(1) GSR 698(E) published in
Gazeite of India dated the 26th
December, 1974 together with an
explanatory memorandum

(1) GSR 2(E) published in Ga-
zette of India dateq the 2nd Jan-
uary, 1975, togelther with an expla.
natory memorandum

[Placed i Library See No LT.
8877/75)]

(6) A copy of the Delhi Sales Tax
(Ninth Amcndment) Rules 1974
(Hind: ang English versions) publish.
ed 1n Notification No F 4(25Y/70.F1in
(&3 i Dellr Gasette dateq the 12th
December, 1974, under sub-section
(4) of section 26 of the Bengal Fin.
auce Sales Tax) Act 1941 as in force
i the Union teriitory of Dellm

[Plated in Lobrary See No LT-8878/
731

(v A copy of the Gujarat Sales
Tax (Fourth Amendment) Rules,
1474, (Hindi and Enghish versions)
published in Notification No (GHN
306) GSR 1074/(14)-TH 1n Gwarat
Government Gazette dated the 13th
December 1974, unaer sub.section
(5) of section 86 of the Gujarat Sales
Tax Act 1969 read with clause (c)(1i)
of the Proclamation dated the 8th
February, 1874 1ssued by the Presi-
dent 1n relation to the State of Guia-
tat

(8) A copy of Nolfiiaton No
(GHN 302) GST 1074/(S 49).(35)
TH (Hind: ang English versions) pub-
lished m Gujarat Government Ga-
sette dated the 2ng December, 1974,
making certain amendment to Noti-
fication No (GHN 627) GST 1070/(S
4Y).TH dated the 20th Aprl. 1970,
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under sub.section (3) of section 49
of the Gujarat Sales Tax Act, 1969
reag with clause (c)(in) of the Pro-
calamation dated the 9th February,
1974, 1ssued by the President in rela-
tion to the State of Gujarat

{Placed 1n Library See No LT-
8879 /5]

STATEMEN{ re COLLISION OF DARSEELING
Mair wit HABRA LOCAL TRAIN AT UL.
TADANGA ROAD SIATION ON 29.1-75

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
MOHD SHAFI QURESHI) I beg to
lay on the Table a statement regarding
collision beiween 43 UP  Darjeeling
Mail and Habra Local EMU train at
Uliadanga station of the Eastern Rail-
way on the 29th January, 1975

{Placed 1n Library See No LT-8880/
73

PRESIDENT'S ORDER DATFD 23RD DECEM.
BER 1074 UNDER ART 359 or CONSTITU-
TION

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI F H MOHSIN) I beg tolayon
the Table a copy of the Presidents
Order dated the 23rq December, 1974
(Hind: and English versions) 1ssued un-
der clause (1) of article 359 of the Cons-
titution, published 1n Notification No
G SR 694(F) 1n Gazette of India dated
the 24rd December, 1974 under clause
(3) of the said article [Placed 1n Lib.
rary See No LT-8870/75]

RepORT COMMITTEL O\ Stalus oF Wo-
MEN IN INDIA

" THE DEPUTY MINIS1ER IN THE
MINISTRY OF EDUCATION AND SO-
CIAL WEIFARE AND IN THE DE.
PARTMENT OF CULTURE (SHRI
ARVIND NETAM) 1 beg to lay on
the Table—

(1) A copy of the Report of the
Committee on the Status of Women
in India—Volumes I to IV



